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MA No.514/2001 o ‘ |
TA 20/1997 Dt. of Ceder: 16.1.02

Present; Hon'ble Mr. Justice G.L. Gupta, Vice-Chairman
Hon'ble Mr. S. Bi$was, Me!!'Iber(A)
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Counse] for Applicant - Mr. P, Dhar
Counsel for Respondents- Ms. U. Sanyal

CRLER

None present for the applicant. High Court order

perfused.' The TA may be listed for hearing on 6.3.2002.

MA stands disposed of.
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